
An Act further to amend the Sea Customs Act, 1878, 
- - for certain purposes. 
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HEREAS it  is expedient further to amend the Sea Cus- 
e W toms'Act, 1878, for certain purposes hereinafter appesr- 
!VII I of 1878. 

ing ; I t  is hereby enacted as* follows : - 
F 

1.-(1) This Act may be called the Sea Customs (Amend- ;;~;2;zg-1~. 
ment) Act, 1924. 

- (2) I t  shall come into force on the first day of April, 1924. 

VIII of 1878. 2. I n  section 20 of the Sea Customs Act, 1878, the proviso Amendmentof 
section 20, A C ~  

shall be omitted. VIII of 1878. 
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